FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
BASANTAR BREWERIES PRIVATE LIMITED

RELEVANT PARTICULARS

J

[am—

Name of corporate debtor

Basantar Breweries anate lelted

Date of incorporation of corporate
debtor

08-02-2013

Authority under which corporate
debtor is incorporated / registered

ROC Jammu

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U15122JK2013PTC003785

Address of the registered office and
principal office (if any) of
corporate debtor

Regd. Office: Basantar Group of Industries,
Industrial Growth Centre, SIDCO, Phase-I, Jammu,
SAMBA, Jammu & Kashmir - 184121.

Insolvency commencement date in
respect of corporate debtor

09-09-2024 (Order uploaded on 10.09.2024)

Estimated date of closure of

insolvency resolution process

08-03-2025

Name and registration number of
the insolvency professional acting
as interim resolution professional

Name : AVM Resolution Professionals LLP
Regn. No : IBBI/IPE-0099/IPA-1/2022-2023/50022

Authorised Partner as signatory: Pawan Kumar Singal
Regn.No: IBBI/IPA-001/IP-P01172/2018-2019/12229

Address and e-mail of the interim
resolution professional, as
registered with the Board

Address: 8/28, 3™ Floor, W.E.A., Abdul Aziz Road,
Karol Bagh, New Delhi - 110005
Email : mlvij1956(@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: 8/28, 3" Floor, W.E.A, Abdul Aziz Road,
Karol Bagh, New Delhi -110005
Email : cirp.basantar@gmail.com

11

Last date for submission of claims

24-09-2024

12,

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

13,

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of  authorized
representatives
are available at:

Web link: https://www.avmresolution.com/legal-
framework/ibc-forms
https://ibbi.gov.in/en/home/downloads

Physical Address: Not Applicable

M




Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has
ordered the commencement of a corporate insolvency resolution process of the Basantar
Breweries Private Limited on 09-09-2024 (order uploaded on 10.09.2024).

The creditors of Basantar Breweries Private Limited, are hereby called upon to submit their
claims with proof on or before 24-09-2024 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

For AVM Resolution Professionals LLP

Interim Resolution Professional of

Basantar Breweries Private Limited, Corporate Debtor
Reg No : IBBI/IPE-0099/IPA-1/2022-2023/50022
AFA Valid upto : 20-Dec-24

Authorised Partner
AFA Valid upto : 30.06.2025
Date :11.09.2024
Place : New Delhi
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FORM A Registered Office: The Fairway, Ground & First Floor, Survey
PUBLIC ANNOUNCEMENT g “ﬂ JANA SMALL FINANC E BANK No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road,
[Unider Regulation & of the Insolvency and Bankruplcy Baard of India (& scheduled commercial bank| Next to EGL Business Park, Challaghatta, Bangalore-560071.
Regional Branch Office: 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.

DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.

IFL HOUSING FINANCE

IFL GOLD LOAN{A UNIT OF IFL HOUSING FINANCE LTD} | GOLD AUCTION NOTICE |
Regd off:- D-16 First Floor, Prashant vihar, Delhi-110085 | CIN- UBS310DL2015PLC285284

{Inzolvency Resolution Process for Corporate Peraons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

BEASANTAR EREWERIES PRIVATE LIMITED

RELEVANT PARTICULARS Tha LMW i Sheci: nd e pubicn anacat are iate by ioiiiec 1t e pq b auckan 1 goid Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Jana Small Finance Bank Limited, by mortgaging
Narme of corposate debior Basantar Breweries Private Limited | | omamenls pledged n the below acoounts i progased to be canducted at Kamal Branch, IFL Guld your immovable properties. Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance
2, | Date of incorporafion of corporate debtor | 08-02-2013 Loan SC0 No. 205, 'EITE'J“_:' Floor, Sector % Cf'-’r"'"'er’*"’al Complex. Kamat-132001 on 27-09-2034 Bank Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest
3, | Authority :;’a“‘?”‘“‘“’g”'rme cebtoris | ROC Jamemu E;gfé‘iﬂ:rwﬁ'd“" which cusiomers alkedto mke payment (Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount
Incorparated | regesiens mentioned in the notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons.
% | Corporate \denity No. | Limiled Labily | U15122JK2013PTCO03785 Loan No: KNL10090000026003, KNL100Z0ODDOZG1B1, KNE10030000026257, pone s W g SR e o=
Idensfication No. of comporale deblor KNL 009000002 TR48. KNL 0090000028583 KNL1 0120000047405 Sr. Name of Borrower/ LoarhAcgount . . Date of NPA Amount Due in Rs. /
5 Fu.‘r:lrel:aj n“II!E.: mir?ulm;j nlfceglra:ld : Higd gﬁli:ule: E-u._slls.arr._:lrr GE:IIII.'-JPEg I.;E.liml?a_ Ifhe auction does not get complated on the same day due o any reason, the same will be conduched 5 CO-tBO;'II\"IOV:ter/ Loar oAlmount Details of the Security to be enforced ﬁzolt)lién::tde as on
ancipa allice il |l coeparale debiar ndustial Growlh Canlre . Plasa-|, M A6 uarantor/iviortgagor
r : : Jammu, SAMBA Jamimu & Kashmis - 184124 fnﬁ:tm?di;ﬁw office. 1 - g9 Details of S 4 Assote: Mort w ble P m
] T T ———— T nwitation for Bidders : . . etails of Secured Assets: Mortgaged Immovable Property -
i r:spezlll:-:":.'-:r:::l:::f:e deblor {Order uploaded on 10.09.2024) Inserested bidders should subenit Rs 100000/ 25 EMD, alsn bidder has 1o deposd the EMD katest by 1) Mis. H'maT‘Shu Mittal, Loan Account |Schedule Property - Property Detailed: All that piece and parcel of Date of NPA:
7. | Estimated date of clpsurs of insalvancy 08-03-2025 26-09-2024 through online mode. The bidders should camy vald |0 CardiPan card GST Cerfficate Prop. Shri Shyam the Immovable Property/ Plot No.168, Measuring 110 Sq.yards or 2| =2 © : Rs.7,05,233/-
resoluan process Formore details please contact 8535010101 hutherised offier Matching Palace, Number |Biswa 4 Biswansi Being 44/9600 Share out of Land Measuring 24| 01-09-2024 | (Rupees Seven Lakh
a4, | Mame ang regisination number of iha H : AVM Resolution Professionals LLP ; - Hi i i ising i - - - .
inzcivenicy profassang acling as intesim HEEEP"ITTIEHE- gF;-_.'||'-E?.§?;;‘u|,-_I:'|:;|::I|J-}??l3?|ji;|§:-}ﬁm?p For [FL "‘|III|.-=E:TI§| Financa Lid 2) g/r I-Xm:n:r(u Mlttal, 45289440000460 2I398r]|a’0 ?gmerI337lr1191 |I:|16Kh28387l'2 513423;?725 (4:34?)’2%:;28#612)’ 23879K(t:,3 6) Demand Five Thousand Two
resciLton professicnal Autherised Partrer a5 signatory: Pawan Kumar Singal 0. Ashok Rumar ) . (0- . ) ( g ) ( -14) o2 (4- ) \ (1-16) in  Aittas, . -
Rean No: IBGPA-0011P-POL 122018 2019/12289 (Borrower), 3) Mrs. Anita | Loan Amount: |situated in Taraf Rajputan, Panipat within the Limit of M.C. Abadi known | Notice Date: | Hundred Thirty Three
9. | Address and e-mail of the rterim respition | Address: 828, 3° Floor, W.EA,, Abdul Aziz Road Rani, W/o. Ashok Kumar Rs.7.86.009/ as RK. Puram, Tehsil and Dist. Panipat. Owned by Mrs. Anita Rani, 05-09-2024 |Only) as on 03.09.2024
professianal, as registered with fie Board | Karol Bagh, Méw Dethi - 190005 ASIRVAD MICRO FINANCE LTD (Guarantor) $.1,00,009/~ 1 W/o. Ashok Kumar. Bounded by: East: Plot of Others, West: Rasta,
Emall : mhij 1956 @ gmail.com North: Plot of Subhash, South: House of Mangal.

Address: 338, 1 Floor, WEA, Abcl Azz Besid
Karal Bagh, Mew Delhi 110005
Email : cip basantani@gmad com

1| Address and e-mail o e used for
cormaspandance with the inferim
resciuian pralesskoral

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.

Notice is therefore given to the Borrower/ Co-Borrower/ Guarantor & Mortgagor as mentioned in Column No.2, calling upon them to make payment of the aggregate
amount as shown in column No.6, against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable

11.| Last cate for submission of claims 24-09-2024 _ in relation to the respective loan account as on the date shown in Column No.6. It is made clear that if the aggregate amount together with future interest and other
12.[ Ciasses o crediloes, I any, under tlas 18) | not Aoolicable Tel:044-42124493 amounts which may become payable till the date of payment, is not paid, Jana Small Finance Bank Limited shall be constrained to take appropriate action for

of sub-section (36 of seclion 21, ascertaned : GOLD AUCTION NOTICE enforcement of security interest upon properties as described in Column No.4. Please note that this publication is made without prejudice to such rights and
; bry the anderim rl‘-'w'-l:rulk’u'-ﬂ'lrn:lf&mm'lml . remedies as are available to Jana Small Finance Bank Limited against the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law,
11 ﬁmx;s. fjl{ll??;ﬂlﬁi Fglg:&::::lzluilfglt"m Eﬁ Not Applicable The borrowers, in specific and the public, in general, you are further requested to note that as per section 13(13) of the said act, you are restrained/ prohibited from disposing of or dealing with the above security or

transferring by way of sale, lease or otherwise of the secured asset without prior consent of Secured Creditor.
Date: 11.09.2024, Place: Panipat

& chazs (Three names lor each class)
14| {a) Relavent Forms and

are hereby notified that public auction of the gold
ornaments pledged in the below accounts is proposed
to be conducted at the following branches on
23/09/2024 from 10.00 am onwards. The auction is of
the gold ornaments of defaulted customers who have
failed to make payment of their loan amount despite
being notified by registered letters. Unauctioned items
shall be auctioned on any other days without any
further notice. Change in venue or date if any) will be

Sd/- Authorised Officer, For Jana Small Finance Bank Limited

Web link: hitps: tererw, avmresolution.com)
legal-frameworkibe-forms

hitps.ibbi gov.inven/home'downhoaeds
Physical Address: Mot Applicable

Malice is haaby givan fat the Malianal Company Law Tribunal, Chandigarh Banch, has codarad the
pommencement ol & comorate ingokency resokilion process of e Basantar Brewerles Private
Limited on 0e8-08-2024 {crdar updoaded on 100082024

The creditors of Basantar Brewer|es Private Limbled, are hereby called upon losubmil thalr ciaims wilh
proot on or before 24-00-20@24 w3 tha inkarim raselution profassianal al the sddress mentioned egainst
ervley M, 10

i) Dwelsls of authorzad mepresardatives

“HEFORNMN MO, INC-26
[Pursuant to rule 30 of the Companies
(Incarporation) Rules, 3014]
BEFORE THE CENTRAL GOWERMMENT
THE REGIINAL DIRECTOR, NORTHERN
REGIOH, MEW DELHI
In fhia Matier of sub-seclion (4] of Saction 13
of Comparies Aol 2043 and claase (a) ol

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule B(E))
Saleof immavable praperty mongaced 5 L Home Finanpe Limied {Formerty knpwn as Irdia Indoline Howsing Firance Lo ) (IFL-HFL) Corpecate Officz 28 Plol
.58 Udyog Vehar, Phase-I\ Gurgacr-122015.[Haryana) and Branch Ofice ab-"5C0 21, 5TH FLOORLUDHIANA FERUZGAMOH| MARKET, LUDHIANA,
PUNJAE = 141001 “under the Secunlisation and Recorstruction of Friancial Assels and Erdancesmen of Sacunly Interest oo, 300Z Fereinaler S0c), Whergas
thee Auhanzed Officer |"A407 of IFL-HFL had taken $he podsession of the falowing propertyies pursiant fo fhe nofce issued LS 13020 of the Actin the folpwing
kban accounts'prosgect nos. wilh a nght io 52l fhe same on "A% |5 WHERE 15 BASIS, AS |15 WHAT IS BASIS AND WITHUT RECOURSE BASIS" for
raalzaton of lIFL-HFL's duas, The Sale will be dona ¥ ine -.mmrsigmd rrciighg=Ructian plalcer provched al tne witrta, wasw i Knenoms oom

. - bonile (5pof e M ofthe | e : _
The finzancial crediicrs shal sabmi thair claims with proof by electronic means anly. Al ofher cradiars displayed at the auction centre and on the company mn,;:,,igﬁ,ﬁrgtgﬂrl Rube EE_JM Borrower(s) | Demand Notice Description of the Immoevable Dabe of Physical Possassion Resarve Price
iy subamit the s with proafin peesan, by pasl or Dy shecionic means website. The details given below are in the order of AN ' S il DN MU Y Pebied At 10-Jul-2024 Ris. &,50,000-
Submission of false or misbeading procfs of claim shall attract penalties. Branch Name. Loan Number In tha matter of tGuarantonis] (17, 5a0.2023 Rs. 9,98 613 | A that parl and parcel of the propery bearig  House Total Dutstanding 'EF!LI:niIEE Eight Lakh
For AVM Resolution Professianals LLP ’ . RAFFLE BUILDWWELL PRIVATE LIMITED 1. M. Sanioah |(Rupees Mine Lakh Minety  Jand Plal Moo 124, With Land dnea Al Messunng 450 Mg On Dabe 5-Sep-2004 Fifty Thousand Oy
o Irterim RE:-::;?.lr:im Pnif;ga:::m P List of p|edges:- Ig.zw:ngr it's HEﬁilalséedd-}flricji;:llnz 0, Ania Dubey F Mrs, |Eight '_nl:[n:ﬂsian:l Six Hurdrad Egﬂ?ﬁﬁ:&%?ﬁﬁﬁiﬁéﬂIﬁrirﬂs;:;rL:':? Rs. 12,86, 3101 (Rupeas Twelye |Exmest Ry Depost [EWD
nahiahanplr Utar Pradesh-242001 D Thirgen Oniy) ] A, Property outal | [ oS
Basantar Brewaries Private Limited, Corporate Deblor PUNJAB,BHATINDA, TALWANDI SABO GL,329340700001111,MANSA,JHU- S it Bl hlmk,a,m"t:ﬂ_ : ﬁ’ﬁ@w 5o Amount || 271145 Khasra no. AR 182-191 -242- 720 L“*" ﬂ;lﬁkr“ﬂél‘sr’_'" Thees |Rs. 85,000l- =
Reg MNo.: IBEBLIPE-D0SSPA-1/2022-202 350022 NOTICE L 1008494 Rs, 20 D00 (Rupess 1411 Sikualed in Vilage Mundian Khurad Hadbast No winored And [an Lniyy LI_HJ.-I.J{-E% cighty Five
AFD Valld upte + 20-Dec-24 NIR GL,341630730000839,MANSA GL,329350700001110,1125,1129,1132, Motica is herabiy given 15 1he Genersl Public Bist Ll Twbrtn T IE!J;;rdE;r::('l 240, Ttesit & District Ludhiana , Punjab, ndia hoasand Dyl
given i anarel Pulllic tha ] :
Dty (Pawan Kumar Singal) MUKTSAR,MALOUT-GL,329080700001039,RUPNAGAR,CHUNNI KALAN lhe company proposes b make an apglicationto| 11 M Russ  |27Jul2022 Rs. 5278004 Al dal nart and parcel of the propary Plot no, 101 |_Dake of Symbolic Possession |Rs, 2,40.000/-
Date :11.08 -':"-"-!_ Authorised Partner ihe Centrad Gavemnmani under Saction 13 of tha Kumar 2 Mm.  [(Rupees Five Lakh  Twenty| maasurng 65,65 square yands pert ofland maasuring 7-Oet-2022 {Rupess Twe: Lakh
Place . New Dakii AFA Valid upto ; 30.06.2025 GL,342270730000036, Eunu:;anulaj h:-..”za*.a seaking Eﬂ“ﬁl 4_?_'; Usha Den Saven Thousand  Eight| 2236400 shsated in Guri Nanak Enclave Ludhena Total Outssanding '.t_.i,l_'ﬂ’_gf'lj_':'fl_".
i . . . aferalion ol the Memarancum of Assonalien Hundred Hingly Ority) end compnsed in Khate ne. 1550160 Khasra Mo A3, On Duate S-Sep-2034 Earrus! Meeny Depasi] JEND|
; ] " : eci W !
C oy with tho oo | e O I e e | [N S 121 o a7 s S [ S
i inq:- = L =AMl MLy 5 g Rs. 20,000 [Rupes 05 of Vilegs Bhamian Kalan Hadbast Mo 181 | L, =0 ol Ee e |[FUEERS Tisinly
"IMPO RTANT" shall comply with the following reald an 2 May 2024 10 enabie the company to T-.:enll.- Thmsarudplaﬁ:n Tekesl & District Ludhiars , 141001, Purjab, ndia Lakh EJxl'l;TnEHT-lws.d_rd F.,!.: Faur Thausard Gl
Interested Bidders should submit Rs. 10,000/- as EMD | |change is Repstesed offics fam ‘the Siale of e | U e e e Huincifad And Thirty Twa Ovity}) [
Whil . K ; fad — fundabl ful bidd b f Cash Littar Pradash 1o "tha State of Uzrakhand’ Date of Inspection of proparty EMD Last Date Daftal Tirme of E-Auction
lIst care Is taken prior to acceptance of advertising (refundable to unsuccessful bidders) by way of Cash on | |, oo whosa interest is iy to be affected 21-20p-2024 1100 hirs -1400 hrs 35-Sep-2024 1§ pm. 27-Sep-2024 1100 hrs-1308 hrs,

by tha prapased changa of the ragestared offica
of the campany may deliver either on the MCA-
21 portal (www.mca.gov.in) by filing investor
comiplaint fonm oF Cause b be defaarad o sand

the same day of auction. Bidders should carry valid ID
card/PAN card. For more details, please contact
9542500664

Authorised officer

Asirvad Micro Finance Ltd.

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or

Ko OF Payment :- EMD paymants are 10 be made vide online mode ondy. To make payments you have to visit htips:fiwsa iifionehome.com and pay
through link awvailabie for the property! Secured Asset only.Note: Payment link for each propertyl Secured Assel s different. Ensure you are using
link of the propenty Secured Asset you Imbend ta buy vide publlc sucthon,

by registared past of hisher chjectians supported | | For Balance Payment - Login itps:Uwww. iflanchome.com >My Bid >Pay Balance Amount,
by an allidait stabing e nature of hisfhes inferes] Tarmes and Gowditions

b i 5
Eli'r;:f.;r.rnI;TT:E“;EI.;I:E;; ]“TH:} i::-hrvalﬂ[;i?-lzr;:il 1. F-:lruEni::pa‘.n;_in -auchion, [rianding bidders raquirad o ragistar their detais with the Service Provider hitps:iiwaw. iiflonehame com, well in edvanca end has
ey gk PR I create ke login accourd, logn (D and passwond. Imancing biddars heve o submi i sand thar Tender FORN along wih o naymen datails towards SMD
Martharn keglon, B-L Vring, cnd 'W"Pf| copy ol the KYC and PAN card at the above menficred Branch Ofice
Deandayal ”'r"l'h':'nﬂlfl'f' Bhawan, 2 Fleor, CGO 83 The hidders shal imprave Thelr ofer in mulliois of amoent menticnad under the column *Bid Mierease Amount’. In caze bid is placed in the last 5 minutes of the
Comnpia, Menw Liedhi-110003 within 14 [Fourteen) chazing limeof the suction, the didsing time wil sutamatcally get asxtanssd for 5 minubes.
tiays of the dabe of pubkcation of this notice 3. Thesuocessid bidder shoudd depost 26% of the bid amcunt | afer adjusting EMD] within 24 hours o the acceptance of bid prce by the AD and the batance 75%
Fee and on behat? of of hie bt arresuntwithin 15 days from he date of confrmation of sale by the sapured crediar, All depositand payment shall be inhe prescrbed made of pavment

. . . . Raile Buildwed Privata Limied <, Fhe purchaser fas o bear e pess, aophcabie shamp duly, fees, and ary oiber slabnary duss o alher dues 12 manicpst [, elecincity chames, land and all
otherwise acting on an advertisement in any manner B et tenital cosls, chiarges including ak tanes and rales culgomos relating o e propey
Mahammiad Shahid Ansari) § _'!II,! ;l;lli.']l.em-:::'!usln pay TS applicaion 6 e irensad |:l.'|'_[_:i,'.'|||m_:'|l|:|'$.','|I::ar-1.:|||r-‘, ;,|r-|,:‘. 5_|!_||r_|_| B TOS celilizale '.'n‘.'lliF!_ HFL . )
whatsoever. Fiace Ehﬂh'ﬂnﬂﬂu.::r ILilFi Director| |8 Biddersane advised 19 g0 Shrough the webshe Rips:  wawiifonehome. cor and htips:Mwaw.iifl comhome-ians/properies-for-auction for delaied berms and
Data - 14 E,gl_gggi GIM - DE448405 conditicre of aucdion sala & auction applcation ferm balone submisiing (hair Bids for taking partin ©e &-auchion sake proceedings
7. Fardateils. halo procadurs and onfine raining on e-auciion proepactve biddars may condact the sardce pravidar E mal 10:- care@siflanehome com, Suppor
Hetlpdine no 1800 2672 4949
. P r o ’ i s HELE | : T : (A0 hre 8o 10; Y
POSSESSI0ON NOTICE - {for Immovable property) Rule 81} 8 'r;-:!r'lanpa{.aﬁaFr':;I?',aﬁ-atrl.jlepmﬂﬂ?ﬂecti:éﬁﬁ;ﬁﬂi Fr"ﬁaﬁ; and Orfine bid et cad HFLHFL joli free no 1800 2572 499 from 09:30 hrs %o 18:00 hrs bebween
Whereas. Tie undersignad beng "‘EJ"LH'E""E;‘!“ Officer af IFL Home Finance Limsted {Formerly known as india Infoine POSSESSION NOTICE - [for Immavalile property) Rule 8-{1) 9, Matiee |s hershy gven o sbove said borrewers to colleet the housiehoid articies, which wene lyirg in the secured assel atthe ime of taking physical possassion
Housing Finance Lid | (lIFL HFL) under the Securilisation and Reconsinecion of Financal Assels and Enforcamant of Wheras, the undarsigned baing the Autharizad Officer of IFL Home Finance Limited {Farmecty knawn as ndia infokine Housing Finance withen ¥ darys. afherwise IIFL-HFL shad rat be respansiok foe sry boss of property under the croumstances
i?'ihﬁ‘.“"lﬂﬁl*’-'u"- 0012 and in exarcisa of powars conferred under secion “Lﬁilfﬂid'ﬂlhﬂﬂﬂtf tha Sacurity Inferest Lid | {lIFL -f'|FL.' undex tha 590-‘;1533'3" ar?gﬁﬁm&m,mqﬂﬁ FE,“F@EEEE!T o E""*IZ"E‘E‘;"DE""- af El‘?'ﬁ-"'l_[;" '55%,?5“1'.“2 grﬁ n 10, Furiner ihe notice i hereky gren (o the Borrowan's, thalincags ey it collec! e abeve said ariides sane shall be sakd in stcoedanos wilh Law
[Erdoresment) Rukes 2000 3 Demsand Molics was ssued by the Authersed C¥cer al he comoany 1 he Bomowars | oo axercise of powans conferred under sacion I with Flule 3 ofthe Sacurity Inlerest (Enforcemeant) Rules 2302 8 Demnand Malica e e e Al Rk i1l ik 4 fapucink i ietproppriarriadd il tinics | e T W T
okl I'I'IEF-']I:I'rEﬂI:hE:'Ein Burks kit e St rr-E-:l'llli:lnE-:I i e rshes withir B da:.-': {"I:ullr'n ::'1E ol l::‘i'-'El:EiFt 2 ;‘f,r'llﬁﬁj‘ﬁ.ﬂfﬁ‘;:ﬂ'fﬁﬁ?ﬂ‘ﬂﬁrﬂg‘ﬁf‘.ﬁ;ﬁ" ";“L?]Tt}“;ﬁmﬁ;jﬂ{ﬁlﬁ;ﬂfm”ﬁﬁ'ﬂﬁ :ﬁﬁ%hﬁ:ﬂ: ";:,'”-r,_tﬁﬁ'_'_r :Ir:f ,ﬂa‘fﬂ; 1 LT;::TT;;F:IL iliilll:‘ll:Lﬂg:l;f_ﬁ::ﬁ;:;%rllg: ;'I|:|I.I!5:,!:;:;;_ﬁ;r:gllll::|ﬁﬂ;ﬁl;.E.I: ::T‘.II:;I:I;.:-:?: Wil b ke slipulalid lim. e s will bie cncebed aod the amound
= 3 5 P 1 | Ll 1 | 1 ~M I L, . L *hicimpalJ gk 1 3 d T o . . o
the said notice. The DOIAET g Eaded Yo nepay Ihe amount, nokce |3 hereby glven lo e bomaer and the public in heraby grver) i tha bamawer and Ihe publc in genieral that the undersigned as kakan nossasson of b iy described hanein below 12. Al rasarves the rights b postponeiancel or '?'E;ha terms and condition of lenderiauction without assigning any reason theeecd, |n case of amy dispule in
gersrad hdlﬂeunl.r:rsual_ledI.aa!-_lker-:u:ﬁsuaba:ﬂ-:-‘-ll'.e praperty dastribad hepain belowin axarcise of powers cordamad 71 ExErCise f pawers confemed onhim LN er Sechon 1541 of ine 5= Act read witt Rule Bof$e seid ries. The Domoaerin parbcularand terdariduction, e dedsion af ADefIFL-HFL wil b= final
on him under Seclion 13(4} of e said Act read with Rule 8 of the said nies. The barrower in particular and the public in the publi in general are herebycautioned rat ta deal with $he praperty and any dealings with the propety wil be subjact b the changs of 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE {1} OF SARFAES| ACT, 2002
Hmard any heraby Gibianed nol ko deal with the priperty and any dealings with [he progerty will b suliect 1o dhe change of NFL HFL Ve dn amyaunt 4 mesikaned beresm uder with indeness Feneson 'Th—:rm:ru-.mrs a:!enli::-ni;;nw%ﬂ I pravEiong. o sub-salion __ e 4 . " ;
FL HFL foran amount as menGionad harain unde raith intrest fheraon. “The bormmwer's atiention isirmited o provisians of () of section 13 of theAct, I the bormwer clears Ha duas of tha *lIFL HFL" togethar with all costs, chanes and expenses mcurmad, al any Th Borower ara horeby natified ba pay the sum as manboned above alang with upto dated intenes! and ancilary axpenses bafors the date of TenderfAucon,

tme before the data fived for salear transfer, the sacurad assals shall notba Eofd or ransfiemad by “IIFC HFL™ and nofurther slep shall ba

sul-sachon () of secon 13 of theAck, T borrosser cears ihe dues af e IIFL HFL ogether with all costs, charges and -
o : ' " = M, - taken iy HFL HFL® fortranster ar sake of fhe secured assals,

gupersas incured, & ey lime before the date fxed for zale or transfer, tha secured assats shal not be sald or trensfared

failing which the property will be auctonediseld and balarca oues if any will be recpvened with irierestand cost
Piace | Ludhiana Date @ 11-Septemiber-2024 Sdi-Authorised Officer, 1IFL Home Financa Limaed

by “IIFLHFL® and nodurther step shal be taken iy UFLHFL for fransferor sake of e seciredassals, I Neme of the Borrower(sl | Dascription of sacured assst (immevable property) Tetal Outstanding | Date of |Date of|
Narma ofthe Boreweris | Description of sscurad sssel (mmovablo groparty) |  Total Dutstanding | Diate of [ Date of| LoBomewsrlsl  { 4| thal gieca and parcel of Flat T5-01A0, First Fioor, Carpet i el =7 JRTINA] ECA e
CoBoeromanisl | A b piece and parcel of Piot no. 20, Knata no Des R Demand| Posse Mr. Gagen Denp & | areaAd Messtring: 348 Sq 8 with baloony arsaof 4T.04 5q0 | | Rs. 130651700 | Motice | sslon
M. Karmita Sgh Sio | 135152 1371155, 139/157- 158, Khasra no, 1052 | _Re. 83141000 | Nolice | ssion Mrs Mangs| Kaut | Saieable ares Ad Measuing: 448 Sqf. Emperum Happy| opeea TR Lk | 08-fug. | 06.Seg-
ey Sing - o] 1053, 1046, 1048, 1040, 10490, villge Lohers, | {FURbES EQILLAKY | 43 June | 06-Sep- raapet Bo Homes, Viral Nagar Bypass mad, Secior 1A, Panipal fy wingeeoerlc oo | 202 | 202
Kaia gl Localty known e Mahedev Nager, Tehall & Dist | o TPLME | gy | angy ' Haryana, India, 132103
;Pi;m ct No. Ludhsana, Punjab, 141016 Area Admissaing (0 34, | 1 ndrad and Ten Mr. Hanuman Singh | &l that piece and pamel of Pothousa With U0 Mo  Rs. 620297.00- 12-June- | D6-Sep
I FL): Praperty Type: Land_Araa, Campet | Area. Buil_ Cinly) Wy Hapomian Doy | 61 2EENDOMIODORADT 384 Siluatad in Vill. Dang khurd Teho [ {Rupess SixLakh 2024 M
Up_Area Property Araa: 450.00, 324.00, 405,00 ;EET ;e:l s, '-'rﬂﬁn Tosham Distl. Briwani Haryana 127131, Avea Admeasuring (in Tﬂm;ﬂ““ﬁ-j Twe
For, further details please contacl fo Authonsed Officer at Branch Office: SC0 2, &b Flaor JL1uEI,:m2$r= ' EI F 5 I'-".r|,:‘:|per|', ,I,LT:"F'_Ei&HLr‘ES:T gifgj 1"“.';:?%: i 55-,..;.-5.1};]1“"
Ludhiana Farazgandhi Market, Lughiana, Punjab - 141001 for Corparate Offica: Plal Mo 98, Phasa-N Udyag Vihar LI AERCE PR e 8ol ma b T

Far, furiher datails please contact fo Auihor=ed Officar gt Branch Ofice; SC0- 408, GF, Mugad Canal, Mamal Haryars - 132001, 17763
Firmt Floor, Opposite Kawal Cinema, &7 Road, Parepat - 132103, 800 1P, Fist Floer, Sector -7, Matn market, Kamalk-132001 e

Carparate Office: Plot No 98, Phase-0, Udyog \Whar Gurgaon, Harmana
Place: Haryana Date: 110072024 Sdi- Authorised Officer, For HFL Home Finance Limited

SHIVALIK SMALL FINANCE BANK LTD.

| ‘ Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025
CIN : UGS900DL2020PLC366027

AUCTION NOTICE

T fillowving bormowers of Shivals Small Financa Bank Lid, ane heraby informmed ihat Gold Loand's availed by them rom the Bank hawve nof been adusted by
them despite vemous demands and nolices inchiding individusl nofices issued by the Bank. All borrowers are hereby informed that i has been decided (o
aucion the Gald ormamants kepl as sacurly wilh the Bank and acoardingly 25.09.2024 has bean fixed as tha date of auction al 03:00 pm i the branch
premises from where the [oan was avaked. All, including the bormmwers, account lolders and pubic at large can panicipate in this suction on as perthe terms
and candiions ol auckan,

(Alrgac, Hsyana
Place: Ludhiana Date: 110972024

Sdi- Authorised Officer, For IFL Home Finance Limited

\ Utkarsh Small Finance Bank
Aapk." Ummeed Ka Khaata

(A Scheduled Commercial Bank)

Lonal Oifice: 5-24/1-2, Firsl Floor, Mahavir Nagar, Orderly Bazaar, Near Mahavir Mandir, Varanasi - 221 002.
Registered Oifice; Utkarsh Tower, NH - 31 (Airport Road), Sehmalpur, Kazi Sarai, Harhua, Varanasi, UP - 221 105.

Branch Account Mo, | Actt Hobder Faiher's Address AL apaning Payoff "APPENDLE: IV-A"" [See proviso 1o rule 8 (5))
nama Spousa Name Date
ARG [TasTia] AMANGA | 570 ke KUNAR | - Se5 G2 AL NAGAR FWBEDRAR NORTT| 12023 | T 5 SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
GALITAM GALTAM S e L BRI | E-huction Sale Notice for Sale of lmmovable Assels under the Securitisation and Reconstruction of Financial Assets and Enforcement of
_ UTTAR PRADESH 22401 | Securlty Interest Act, 2002 read with praviso 1o Rule 8 (6] of the Security Interest (Enforcement] Rules, 2002
ALAMBAGH (1023472510120 | SUMITK MISHRA | S10 AVINASH ﬁb??ﬂ;ﬂ?ﬁ;ﬁ; 1;{:;%-?—&%% ;"t'”-"*”;"-'ﬁ' | W20 | B746.38 Notice is hereby given to the public in general and in parficular to the Borrower(s) and Mortgagor(s) that the balow described immovable property martgaged charged fo the

Sacured Creditor, the constructive possession of which has been taken by the Authorised Oficer of UTKARSH SMALL FINANCE BANK LIMITED, ( harein after known as “the
Secured Creditor”), will be sodd on “As i3 where (57, "As iz what is”, and "Whateverthera is” basis through E-Auction for recovery of amount mentiongd in table below along with
{urther interest, charges. cost and expenses baing due to secured craditor. It is hareby informed you that we are going to conduct public E-Auction through the Web Portal of
ps. G India Pyt Lid., hitps://www bankeauciions.com

Auction date

= TE N0 N8 S AN e
5 Ao 08 A0S e Dol pm

The Bank reserves the right to delete any accownt from the auction ar cancal the auction without any prior notice.

Authorized Officer, Shivallk Small Finance Bank Lid.

8. Loan Name of the Borrower/Mortgagor Amount & Date Date & Type of Amount as Reserve Price
Mo.| Account No. Guarantor {Owner of the Property) Demand Notice U/513{2) | Possession on date Earnest Money Deposit
1| 138406000 Shrea Prakazh Vishwakarma ¥ 19,78, 826/- 09/01/2024 ¥ 25,36,108/- ¥ 14,50,000/-
0000524 (Borrower) 15/04/2023 Physical 10/00/2024 T 1,45,000/-
estamal Vishwakarma
(Guarantor/Martgagar)

Description of Property/ies: All that part and parcel of the residential property sruated at Arazi No. 214 Area Admeasuring 447,03 5q. . |Le. 44.33 5q Meter Mauza Madao,
Pargana Dehat Amanat, Varanasi- 221108 Boundreis: as per Deed No- 3713 East Kachcha Rasta 7 Feet West Ju| Bhag Arazi North: Jamin Sumitra Pandey South: Jamin
Nizha Vishwakarma, Boundreis; a5 per Deed No- 328 East; Land of Geefaniali Vishwakarma Thereafter Kachd Hasia 7 Feet, West: Juj Bhag Arazi North; Jamin Sumifra Fandey
south: Jamin Nisha Vishwakanma,

2 | 138406000
0000653

T 10.35,661/-
13/04/2023

1070472024
Physical

T 14,32 583/-
10/08/20:24

% 16,00,000/-
¥1.60.000/-

Abdul Majid Jahan
[Borrower)
Tabassum Jahan
{GuarantorMartgagor)

Description of Property/ies: All that part and parcei of the property situated at Arazi No 707, House No. J 35/80, Area 1197 495 Sq.mts, Mauza- Alaipura Uttari, Ward-
Jaitpura, Pargana- Dehat Amanat, Tehshil- Sadar, District- Varanasi- 221001 Bounded as ; East: Kacha Rasta 6 Ft, Chauda Badhu Makan Abdul Rahaman West: Makan Rashid
Etc. North: Kacha Rasta 5 Ft. Chauda Badhu Makan Mangjruddin Etc, South: Akhada & Mandér

EMD Submission Last Date | 26-09-2024 | Place of Submission Bids & Documents Branch Office: 5-24/1-2, First Floor, Mahavir Magar, Orderly
Biazar, Near Mahavir Mandir, Varanasi- 221002
Bid Increment Amount 710,000/~ | E-Auction Date & Time: 27-09-2024 at 11am - 1pm | Inspection Date & Time: 23-09-2024 & 24-09-2024

Al interested participants /bidders are requested to visit hitps:/www.bankeauctions.com and hitps:/‘'www.utkarsh.bank for further details including term & conditions, o
take partin E-Auction proceading and also advised to contact Mr. Sharvanu Duita, Mob. 9810621311, E-mail-sharvanu.dutia@utkarsh.bank

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2022.

STATUTORY 15 DAYS SALE MOTICE TO THE BORROWER(S)/MORTGAGOR AND GUARANTOR (5).

Terms & Conditions: 1. The E-Auction of secured assets is on “As is where is°, "As IS whatis®, “Whatever thers is” and “No recourse” basis for and on bahall of the securad
creditor and to the best of knowledge and information of the Authonsed Dificer, thers is no encumbrance on said propertyfies, The property is being soid with all the existing and
future encumbrances whether known or unknown to the bank. The Authonised Officer’ Secured Craditor shall not ba responsible in any way for any third party claims/ rights/
dues. 2. For participating in E-Auction sale, Bid documents, copies of PAN card. Board resolution in case of company, phato [D and address proof are required o be submittad
along with EMD which is payable through NEFT! RTGS in name of “Authorised officer Utkarsh Small Finance Bank Limited™ Current Account No 1375200000000003 IFSC
UTKS0001375 Address UTKARSH SMALL FINANCE BANK LIMITED, D37/37 Badadev, Spice KCM Varanasi-221002, BRANCH GODWALIA. Once an onling bid is
submitted, sama cannot be withdrawn, Further, amy EMD submitted by bidder will be required fo send the UTH/ Ref, No. of the RTGS/NEFT with a copy of cancelied chegue on
Email-sharvanu. dultacutkarsh.bank
3. Only buvers bolding valid User 1DY Password and confirmed paymeant of EMD through NEFT! BT GS shakl be eligible for participating inthe E-8uction process.

Foum i s o .. Y-\
- _f‘ﬁ"-:h-rﬁfl-l-il";i-"

Sd/-
(Authorizad Officer)
ltkarsh Sma#l Finance Bank Lid

Date: 11,/08,/2024
Place: Varanasi

financialexpress.com

financialexp.epaprin

,., Chandigarh
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JAMMU MUNICIPAL CORPORATION
PUBLIC NOTICE
Garbage Free City
(Swachh Survekshan 2024)

The general public of Jammu City is
informed through this notice that JMC with
valuable efforts of the respected citizens, is in
process of declaring all (75) wards of Jammu
city as Garbage Free City (One Star) under the
"Swachh Bharat Mission". Preparations are
underway to send this proposed status to the
Government of India. Any objection /
suggestion in this regard can be filed in writing
in the office of Jammu Municipal Corporation
within 15 days from the issuance of this nofice.
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